
1599 Written Answers CHAITI\A 13, 1890 (SAKA) Written Answers ICOO 

Niliiri Express ,by a III class sleeper 
coach when more sleeper coaches are 
built and become availablE.'. 

There is nO proposal to run a sleeper 
coach from Salem for attaching it to 
Tuticorin Express. At present one 
composite I and III class through coach 
is running between Salem and Madras 
Egmore by 813 Dn. Salel'n-Variddha-
chalam Passengeril04 Up Tuticorin-
Madras Express and 103 Dn. Madras-
Tuticorin Expressi814 Up Vriddha.-
chalam-Salem Passenger. This type 
Qf coach provides only sitting accom-
modation in the third class portion. 
Replacement of this composite coach 
by a third class sleeper coach is not 
desira ble as the first class traffic will 
then be left uncared for. 

No room is availa.ble on any of these 
Express trains for attaching an extra 
coach as a regular measure. 

Confirmation of Class m !Drawing 
Sta1f of N.F.. Railway 

6195. SHRI SURAJ BHAN: Will the 
Minister of RAILWAYS be pleased to 
lItate: 

(a) whether there are cases of Class 
III Drawing StafT of North Eastern 
Railway not having been confirmed so 
far although they have put in 10 to 15 
years of Se"vice; and 

(b) if so, the reasons therefor and 
the steps taken to remove this ano-
maly? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) Yes. 

(b) In most of the cases, the posts 
have been created for handling works 
which are of temporary nature and as 
such they have to be continued as tem-
porary. 

Leave Reserve Strength of Drawing 
,StaJr on IRatlwa7s 

8186. SHRI SURAJ BHAN: Will the 
Minister of RAILWAYS be pleased to 
state: 

(a) whether as per extant rules, 10 

per cent leave reserVe posts of the per-
mament strength of staft, are provided 
to all the categories of Railways; 

(b) whether it is a fact that this 
provisIon is not made ·to the cateiory 
of drawing stafT on the North Eastern 
and some other Railways; and 

(c) if so, the wasons therefor and 
the steps taken to remove this ano-
maly? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA): (a) No, 
Sir. The leave reserve for various 
categories of stafT is to be provided on 
varying percentages. 

(b) Except on the North-Eastern 
Railway and two offices on the Nor-
thern Railway, leave reserve haa been 
provided in the cateiory of Drawin, 
staff. 

(c l This is boca use of fixation of the 
cadre on actual job analYlis. There 
is no anomaly in this process. 

Selection of ,Draftsman on Nerthel'll 
Rallwa7 

6197. SHRI SURAJ BHAN: Will the 
Minister of RAILWAYS be pleased to 
sta.te: 

(a) whether a selection fOr the po.ts 
of Draftsman &rade Rs. 260-1501335-
485 A. S. Wag held On the Northern 
Railway in April, 11161 and 48 candi-
dates were called for the same; 

(bl whether a panel of 9 luccell8ful 
candidates was announced and later on 
one more was added; 

(el whether a second se)ect~;t: 
empanel four persons in the same 
grade was held in November, 1862 and 
16 eliiible candidates were called for 
the same; 

(d) whether three juniors who could 
not be called for the second election 
were added to the panel of fIr.t lelec-
tion after the lapse of 17 months after 
part intorviews for the second selection 
were also over; 
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(e) whether one more name was 
added to the first panel after the lapse 
of 5 years and the total number On 
panel nOw stands 14, whi<:h is against 
the rules; and 

(f) the action taken on the represen-
tation~ of stafr against the above irre-
gularities? 

THE MINISTER OF RAILWAYS 
(SHRI C. M. POONACHA); (a) Yes. 

(b) and (e). A provisional panel of 
9 names was announced in July 1961, 
pending consideration of the absentees 
who did not appear at the selection. 
After the abs~ntees were also consi-
dered. a pamil of 12 was finally an-
nounced in November, 1962. One of 
the employees had taken the question 
of his seniority to Court. When the 

. question of seniority was finally decid-
ed in his favour, his name had to be 
interpolated in theo panel on account 
of his seniority and the fact that he 
had qualified in selection. Thus, the 
number of persons in the panel rose 
to 13 due to abnormal circumstances. 

(c) Yes. 

(d) No. 

(f) There has been no irregularity 
and the representationists werfl rePlied 
accordingly. 
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l\Ianufacture of Machine Tools 

6200. SHRI S. R. DAMAN!; Will the 
Minister of INDUSTRIAL DEVELOP-
MENT AND COMPANY AFFAIRS be 
pleaseod to state; 

(a) whether it is a fact that the 
machine tools industry in India is fac-
ed with problems of marketing; 

(b) if so, whether Government pro-
pose to undertake a census of machine 
tools indigeonously produced; 

(c) whether any survey of actual 
requirements of machine tools in the 
country has been made; and 

(d) the steps which Government 
propose to take to ban theo import of 
tools that are manufactured in the 
country? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT AND COMPANY 
AFFAIRS (SHRI F. A. AHMED): <a) 
Due to industrial recession, there Wid 
of late, been a steep fall in the demand 
for machine tools. As a NSult, maDU-
facturers of machine tools in the coun-
try have been carryin, sizeable stocka 




